GOVERNMENT OF INDIA
MINISTRY OF HOUSING AND URBAN AFFAIRS
LOK SABHA
UNSTARRED QUESTION NO. 4952
TO BE ANSWERED ON MARCH 25, 2021
EVALUATION OF PMAY

NO. 4952. MS. MIMI CHAKRABORTY:

Will the Minister of HOUSING AND URBAN AFFAIRS be pleased to

state:

(a)

(b)

(c)

(d)

(e)

whether the Government has announced Pradhan Mantri Awas
Yojana (PMAY) under scheme “Housing For All’ in 2015;

if so, the details including the applications received and
beneficiaries thereof since 2017, State-wise;

whether the Government has failed to support at par their target
of PMAY (Urban) ;

if so, the projected/estimated targets and achievements therein,
State-wise; and

the details of the Government’s plan to ensure hundred percent
housing for all by 2025?

ANSWER

THE MINISTER OF STATE (INDEPENDENT CHARGE) OF THE
MINISTRY OF HOUSING AND URBAN AFFAIRS

(SHRI HARDEEP SINGH PURI)

(a) to (d): In pursuance of Government’s vision of ‘Housing for All’ by

2022, Ministry of Housing and Urban Affairs is implementing Pradhan

Mantri Awas Yojana-Urban (PMAY-U) since 25.06.2015 for providing

assistance to States/ Union Territories (UTs) for addressing the

housing shortage of the people in urban areas.
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States/ UTs have undertaken demand survey under the Scheme for
assessing actual demand of housing and assessed demand reported

by States/ UTs is around 112 lakhs.

So far, 1,10,86,682 houses have been sanctioned under PMAY-U; out
of which, 75,78,280 houses are at various stages of construction and
43,54,855 houses are completed/ delivered. A total of 96,20,574
houses have been sanctioned since 2017. The State/ UT-wise details

are at Annexure.

Sanctioned houses under PMAY-U involve Central Assistance of
¥1,78,082 crore of which ¥90,782 crore have already been released
to States/ UTs/ Central Nodal Agencies. Government is committed to
provide approved Central Assistance to fund the sanctioned houses

under PMAY-U.

(e): States/ UTs have been requested to expedite the construction
of houses approved under the Scheme so that houses may
progressively be completed and delivered to the beneficiaries within

the Mission period.

PMAY-U has progressed well, which is reflected from the fact that
this Ministry has already sanctioned around 111 lakh houses, which
is around 99% of total assessed demand of 112 lakh houses. The
Scheme is well poised to achieve the vision of ‘Housing for All’ by

2022.
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Annexure referred in reply to LSUQ No 4952 due for 25-03-2021

State/UT-wise houses sanctioned since 2017 along with
total houses sanctioned, grounded and completed so
far under PMAY-U

No. of houses

No. of total houses so far

sl. No. Name of sanc?.tioned
the since Sanctioned Grounded Completed
State/UT 1-04-2017
1 A&N Island (UT) 600 600 45 41
2 Andhra Pradesh 18,86,113 20,29,692 9,96,825 3,61,118
3 Arunachal Pradesh 5,819 7,425 7,678 3,274
4 Assam 1,26,126 1,37,289 99,828 25,601
5 Bihar 2,82,538 3,62,039 2,10,004 80,589
6 Chandigarh (UT) 1,376 1,381 6,341 6,341
7 Chhattisgarh 2,42,623 2,64,000 2,10,428 1,31,428
8 UT of DNH & DD 6,591 7,317 6,868 4,766
9 Delhi (UT) 23,525 23,768 64,348 47,748
10 Goa 3,732 3,743 3,685 3,684
11 Gujarat 6,38,586 7,71,961 7,02,885 5,28,447
12 Haryana 2,76,599 2,80,898 72,831 36,829
13 Himachal Pradesh 7,720 12,341 10,568 5,144
14 J&K (UT) 50,478 55,998 35,005 9,849
15 Jharkhand 1,54,054 2,13,669 1,60,439 95,235
16 Karnataka 5,55,814 6,77,382 4,43,895 2,24,910
17 Kerala 1,04,886 1,26,168 1,18,120 90,116
18 Ladakh (UT) 1,048 1,777 1,027 391
19 Lakshadweep (UT) - - - -
20 Madhya Pradesh 6,50,081 8,43,711 7,51,928 4,10,910
21 Maharashtra 11,73,869 12,78,924 7,00,323 4,30,388
22 Manipur 43,783 53,126 37,175 5,021
23 Meghalaya 5,264 5,318 2,232 1,643
24 Mizoram 29,318 39,750 16,940 3,855
25 Nagaland 22,399 34,220 26,465 4,851
26 Odisha 1,30,974 1,74,281 1,25,548 89,322
27 Puducherry (UT) 11,840 14,602 14,010 5,673
28 Punjab 61,832 1,04,516 73,535 38,585
29 Rajasthan 1,81,419 2,18,079 1,46,810 1,20,328
30 Sikkim 573 574 577 281
31 Tamil Nadu 5,26,411 7,03,551 5,73,223 3,80,582
32 Telangana 1,75,990 2,114,727 2,26,220 1,85,111
33 Tripura 48,551 86,295 62,288 46,103
34 Uttar Pradesh 17,56,228 17,73,565 12,56,910 7,03,254
35 Uttarakhand 35,654 42,708 25,607 19,056
36 West Bengal 3,98,160 5,21,287 3,87,669 2,54,381
Grand Total :- 96,20,574 110,86,682 75,78,280 | 43,54,855




